
I  he Minister of Transport &nd Com
munications (Shri JafjiTAa Ram): (a)
Ires.

( t )  Yes.

(c) Yes.

(d) In about six months* time.

Sugar Factory at Palia Kalan in U.P.

922. Shri B. Verma: Will the Minis
ter of Food and Agriculture be pleas
ed to state:

(a) whether a licerrje has been 
granted to put up a sugar factory at 
Palia Kalan in District Khin (Uttar 
Pradesh);

(b) if so, to whom; and
(c) what are the chances of its 

being constructed?

The Deputy Minister in the Minis
try of Food (Shri A. M. Thomas)*
(a; No, Sir.

(b) and (c). Do not arise.

Farrakka Bar rax e

923. Shri P. C. Borooah: Will the
V.irister of Irrigation and Power be
pleased to state:

(a) the progress in the construc
tion of the Farrakka Barrage;

(b) whether some diTiculties are 
likely to arise in the construction of 
the Barrage; and

(c) if so, what are they and how 
they are proposed to be tackled?

The Minister of Irrigation and 
Power (Hafiz Mohammed Ibrahim):
(a) to (c). A Statem«;:it giving the 
information is laid on the Table of the 
House.

Statem ent

(a) Land has been acquired for a 
township on the Project site and 
arrangements for construction are in 
hand. Some temporary construction 
has already been put up to house the 
construction staff. Godown3 have been 
built for storage of cement and other
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materials. Scales of office and resi
dential accommodation in the Projcct 
have been finalised and arrangements 
for the construction of quarters have 
been made. One blcck has been 
it id ou t Work orders have been 
issued for the construction of 150 staff 
quarters; further 120 quarters and a  
Field Hostel are to be started shortly.

Where quarry faces have been locat
ed detailed investigations are in pro
gress.

The main road and rail commu
nications to Farakka and the left 
affiux bund have been completed. The 
National Highway from Calcutta on 
the one bank and from Khajurighat 
to Malda on the other are already in 
use. Transport facilities have been 
extended by the railwav authorities 
and materials have stated moving to 
Farakka Station.

(b) and (c). No insuperable diffi
culty is known or anticipated. Bot
tlenecks and obstacles to progress will 
be minimized by preplanning to the 
extent possible.

12.9b hrs.
C/\LLUNG ATTENTION TO MAT

TER OF URGENT PUBLIC IM
PORTANCE.

C rash in g  o f  IAF D a k o ta  in  
N a g a la n d  

Shri Hem Barua (G-iuhati): 3 irr
under Rule 197, I beg to all the a t- 
tertion of the Minister of Defence 
to the following matter of urgent 
public importance and I request that 
he may make a stateir.<inf thereon:

The crashing of an IAF Dakota in. 
Nagaland.

Mr. Speaker: I may- inform the
House that I have got many notices 
on this matter from a number of Mem
bers—Shri Hem Barua, L.hri P. R 
Chakraverti, Shri S. M. Banerjee and 
Shri Raghunath Singh 011 the same 
pubject. I have put in the name that 
I got first.

The Minister of Detencc iShri
Krishna Menon): Mr. Speaker, Sir
Government regret to inform the 
House that on the 7th of May, 1962:




